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 Reon Sixteenth  Report  of  the  Business  Advisory
 Committee.

 12.31  1/2  hrs.

 COMMITTEE  ON  GOVERNMENT
 ASSURANCE

 Fifth  Report

 DR.  LAXMINARAYAN  PANDEYA
 (Mandsaur):  Mr.  Speaker,  Sir,  |  bet  to  pres-
 ent  the  fifth  report  (Hindi  and  English  Ver-
 sions)  of  the  Committee  on  Government
 Assurances.

 12.31  3/4  hrs.

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION

 Fourth  Report

 [English]

 SHRI  SOMNATH  CHATTERJEE
 +  (Bolpur):  Sir,  ।  beg  to  present  the  Fourth

 Report  (Hindi  and  English  versions)  of  the
 Committee  on  Subordinate  Legislation.

 12.32  hrs

 CONSTITUTION  (SEVENTY-SECOND
 AMENDMENT)  BILL

 (Insertion  of  new  Part  IX  and  addition  of
 Eleventh  Schedule.)

 (i)  Report  of  Joint  Committee

 [English]

 SHRI  NATHURAM  MIRDHA  (Nagaur):

 Sir,  |  bet  to  present  the  Report  (Hindi  and
 English  versions)  of  the  joint  Committee  on
 the  Bill  further  to  amend  the  Constitution  of
 India  viz  the  Constitution  (Seventy-second
 Amendment)  Bill,  1991  (Insertion  of  new
 Part  IX  and  addition  of  Eleventh  Schedule).

 (ii)  Evidence  Before  joint  Committee

 SHRI  NATHU  RAM  MIRDHA  (Nagaur):
 Sir,  |  beg  to  lay  on  the  Table  the  record  of
 evidence  tendered  before  the  Joint  Commit-
 tee  on  the  Bill  further to  amend  the  Constitu-
 tion  of  India  viz.  the  Constitution  (Seventy-
 second  Amendment)  Bill,  1991  (Insertion  of
 new  Part  IX  and  addition  of  Eleventh  Sched-
 ule).

 12.32  1/2  hrs.

 [English]

 CONSTITUTION  (SEVENTY-THIRD
 AMENDMENT)  BILL

 (Insertion  of  new  Part  IXA  and  addition
 of  Twelfth  Schedule

 (i)  Report  of  Joint  Committee

 SHRI  CHITTA  BASU  (Barasat):  Sir,  |
 beg  to  present  the  Repon  (Hindi  and  Eng-
 lish  versions)  of  the  Joint  Committee  onthe
 Bill  further to  amend  the  Constitution  of  India
 viz.  the  Constitution  (Seventy-third  Amend-
 ment)  Bill,  1991  (Insertion  of  new  Part  IXA
 and  addition  of  Twelfth  Schedule).

 (li)  Evidence  before  Joint  Committee

 SHRI  CHITTA  BASU  (Barasat):  Sir,  |
 beg  to  lay  on  the  Table  the  record  of  evi-
 dence  tendered  before  the  Joint  Committee
 on  the  Bill  further  to  amend  the  Constitution
 of  India  viz.  the  constitution  (Seventy-third
 Amendment)  Bill,  1991  (insertion  of  new


